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Sri H.P. Wagle, Chairman, Telecom

Commission, Ministry of Communications
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Samachar Bhavan, New Delhi-110 001 .. Respondent
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Counsel for the Petitionmers: Sri G. Bikshapathi

Counsel for the Respondent: Sri N.R. Deva Raj

CORAM: X
1) THE HON'BLE SHRI A.B. GORTHI, MEMBER (ADMN.)

2} THE HON'BLE SHRI T. CHANDRASEKHAR REDDY, MEMBER (JUDL.)

(Order of the Division Bench delivered by the

Hon'ble shri A.B. Gorthi, Member {Admn,) by circulation.)

The issues raised in this Review Petition are similar
to those stated in R.P.N0.62/1993 which has been dismissed
by us today. For the reasons stated in our order dated

17.8,1993 this Review Petition also is hereby dismissed, A

2. Copy of our order‘dated 17.8.,1993 in R.P.N0.62/1993

( A.B.QZ:;;ggfj&E -

Member (Admn, )

is attached to this order.
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Copy to;-
1o Shri, H.P.Wagle, Chairman, : ‘s . '
R ' rman, Telecom Commissien, Ministry of
Communications Department, Talecom . - ’ : y o
municat
Bhavan, New Delhi-B01,- - - . . rreations, Sém?Char

2+ 0One copy to-Sri, G,Bikshapathi, advocate, CAT, Hyd. -

3. Dne copy to Sri. N,R.Devaraj, Sr. CGSC, CAT, Hyd.
4, Cne copy to Library, CAT, Hyd,

5. One spare copy.
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